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OFFICE ORDER

In pursuance of recommendation of National Commission for Scheduled Castes (NCSC), an
Internal Grievance Redressal Committee for employees belonging to Scheduled Castes is hereby
constituted in O/o0 CGPDIM :

i Shri Kishore R. Kadbe, Deputy Controller of Patents = Chairman
& Designs & Liaison Officer for SC/ST

. Smt. Anita Jatav, Deputy Controller of Patents & - Member
Designs

iii. Shri Ankit Jena, Assistant Controller of Patents & - Member
Designs

iv. Shri Ravindra Nath Choudhaty, Assistant Controller - Member
of Patents & Designs

v. Shri Indra Kumar Mahawar, Examiner of Patents & = Member
Designs

2 The Internal Grievance Redressal Committee will examine the complaints of the SC

employees from all IP Offices under the administrative control of O/o CGPDTM and to find out
the genuineness of the complaint and simultancously the committee will submit report within one

€«

(Vickey Kumar)
Director & Chief Vigilance Officer
O/o0 CGPDTM

month to the head of organization.

To: All Concerned Officers.

Copy to:
1. Head of all IP Offices.
2. Guard file.



